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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PB AT NEW DELHI
IN
0.A. NO. 341 OF 2022

IN THE MATTER OF:

Deepak Awasthi ...APPLICANT

VERSUS

State OfU P ...RESPONDENTS

ADDITIONAL REPORT OF KANPUR NAGAR NIGAM IN RESPONSE TO

REPORT OF UP POLLUTION CONTROL BOARD DATED 10.2.2024.

MOST RESPECTFULLY SHOWETH:

The issue raised in a letter petition is in respect of illegal settlement of a
Sarjupurba colony at downstream of Ranighat on the flood plain of River
Ganga in Kanpur, Uttar Pradesh and discharge of garbage, polythene,
sewage, etc. in the river Ganga in under consideration before this Hon’ble

Tribunal in OA No 341/2022.

That Upon consideration of the matter, this Hon’ble Tribunal was pleased
to direct vide order dated 17.5.2022 to obtain factual and action taken
report from a Joint Committee comprising of representatives of Additional
Chief Secretary, Urban Development, Government of Uttar Pradesh, State
Unit of National Mission for Clean Ganga, State PCB and District
Magistrate, Kanpur. State PCB was directed to be the Nodal agency for

coordination and compliance.

”~



That the joint inspection report based on inspection on 20.7.2022 was filed
In compliance order dated 17.5.2022 by UPPCB by email dated
16.08.2022.

That in compliance of the order of Hon’ble Tribunal dated 28.8.2023,
Kanpur Nagar Nigam, submitted its response on 13.10.2023 to the report
of Joint Committee dated 10.8.2023. The same is placed on record at
running page 15- 39.

That upon hearing the matter on 4.12.2023, this Hon’ble Tribunal was
pleased to allow Kanpur Nagar Nigam to file a Comprehensive Report
beside impleading Commissioner Kanpur Nagar Nigam as Respondent No
6 in this matter.

That in compliance of the order of Hon’ble Tribunal dated 4.12.2023,

report in respect of issues/observations pertaining to Kanpur Nagar Nigam

in the joint committee report dated 10.8.2023 was submitted on
11.2.2024. The same is placed at running page 87- 109.

That in compliance of the order of Hon’ble Tribunal dated 04.12.2023, UP
Pollution Control Board has filed its report dated 10.2.2024 before Hon’ble
Tribunal. The same is placed at running page 40- 54.

That UP Pollution control Board in its report dated 10.2.2024 has observed
the following salient deficiencies:

(i) Bio-remediation is not being done at Rani Ghat drain and Permia

drain.

(i) Work of construction of about 20m drain between Rani Ghat and

Bari Ghat is found incomplete.
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(i)

Work for construction of 45m long Rameshwar Ghat drain was

under progress.

9. In respect of the observations of the UP PCB as above it is respectfully

submitted that

(i)

(ii)

Bio-remediation of Rani Ghat drain is being done since 16.12.23.
A joint inspection of the drain was carried out by team of UP Jal
Nigam and Kanpur Nagar Nigam on 16.04.2024, It was found that
bio-remediation of the drain is being done. Test report for date
29.01.2024 and 16.02.2024, 27.03.2024 along with joint
inspection report are enclosed as Annexure R/1 colly. The Parmia
ghat drain is already tapped in to STP complex at Jajmau.
Photograph of pumping station for tapping of Permia drain is

enclosed as Annexure R/2 colly .

The Bari Bhat drain is constructed between Bari Ghat and Rani
Ghat. The size of drain is 0.6x0.75m. The remaining 20m of drain
will be completed by 15.06.2024. A photo graph of completed 107m
length of drain is enclosed as Annexure R/3 colly.

The 45 m long Rameshwar Ghat to Parmia drain has already been

constructed. A photograph of the drain is enclosed as Annexure
R/4.

10. That Kanpur Nagar Nigam is making sincere efforts to keep the area

clean by removing garbage on daily basis through departmental efforts and

through the efforts of NGO. The Report of door-to-door collection by the

appointed agency of last three months are enclosed as Annexure R/5 .

A~
. e
Environmental Engineer
Kanpur Nagar Nigam

DATED: 22.04.2024 For Respondent No 6



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PB AT NEW DELHI
IN
0.A. NO. 341 OF 2022
IN THE MATTER OF:
Deepak Awasthi ...APPLICANT
VERSUS
State OfU P ...RESPONDENTS
_ AFFIDAVIT

I, Divakar Bhaskar S/O Ram Dulare R/O Awas vikas colony,
Mahadev Jharkhandi, Kunra ghat Dist. Gorakhpur at present
e at Kanpur, do hereby solemnly affirm and declare as under: -

SR RY N
o Rl I 4..That I am working as Environment Engineer in Kanpur Nagar
7 ° . (.‘.:\

AL Nigam and am fully competent to file this affidavit.

l
t I am fully conversant with case as derived from official
ord

// That I have read the accompanying Report/ Response and have
understood the contents thereof. The facts stated there in are
true and correct to the best of my knowledge and nothing has
been concealed there from.

4. That the Annexure are true copy of its original.

% ’O/ﬂf//
‘ VN~
DEPONENT -

VERIFICATION: Verified at Kanpur on this 22nd day of April
2024 , I the above named deponent, do hereby verify that the
; contents of the above affidavit are true and correct. No part of

1t is false and nothing material has been concealed there from.

ficstion, ——
é A)‘ DEPONENT
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Discharge of this drain is 2.39 MLD. It s 10 clarify that the Rani Ghat drain was temporarily tapped
under Kanpur Sewerage District- 1 scheme in year 2019 However the tapping arrangement is non-

functional currently. Proposal of 1&D works of above said drains (n already under submission of
NMCG, New Delhi.
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RANI GHAT DRAIY):s ©
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Karpur, Uttar Pradesh, indla

54, Purana Kanputr, Kanpur, Uttar Pradesh 208001, India
Lot 26 40618

Long 60.323706°

16/04/24 03:08 PM GMT +056:30
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Report Signed by: . Satyakam Patnaik

Your fﬂfewnoebnyo. letter: ?JL Dated 15.02.2024

SRRl e

St el ' | 165022024

ent condition - Nommal

Sample delivered on: ik el 16.02.2024

Sample condition; “Unsealed

Source of sampling: Kanpur Drain Nala, Nagar Nigam, Kanpur
: Tl g o wf o Ay dafe SrfnAR s 4. ¥ FBeM R R T

|

T5-4181 (1) | Gola Drain Outlet, Kanpur

TS-4181 (ll) Rameswar Drain Outlet, Kanpur

TS-4181 (lll) Satli Chauraha Drain Outle!, Kanpur

754181 (IV) | Ranighat Outlet, Kanpur

Dabka Drain Outlel, Kanpuyr

TS-4181 (V)
Ts-4181 (Vi) | Gutar Drain Outlet. Kanpur
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TEST REPORT - .
Sample Code No, PIUWS3IB | RepertNa, WS05022024-318 4
Sample Code Given By Client None ' Issue Date 03/02/2024
Sample Drawn by PTL Team Environment Condition Normal
Sample Drawn on 2000172024 Nature of Sample Tnict Drain
Sample Received on 290172024 Test Daration 29/01/2028 - 05/02/2024
Sampling Location Rani Ghat Drain Chient’s Name & Address M/s Vishant Chaudhary Contractor
Semple Quantity 20 iter d
il Mh InfoweridPvt Led,

Sampling Procedure Ne. PTL/P/33 FLChtirjoh Colony, Alkgrt (ULP)
Results

S.No. | Parameter Tested Units Result Test Method Used

1 pH - 7.50 Al Edition 4500H+ B: 2017-

2 TSS, “(mgh) 3080 APHA-23rd Edition 2540 D: 2017

3 (&0)) (mg/t) 2750 APHA-23rd Edition 5220B:2017 |

3 80D (mg/1) 8025 18 3025 (Part 44)  1993: 2009

NOTE:

1. The results given above are related 10 the tested sample, for various parameters, as observed at the time of
sampling. The customer asked for the above tests only.

2. This test report will not be used for any publicity/ legal purpose.

3. The test samples will be disposed off after 15 days from the date of issue of test report, unless until

specifled by the customer.

Checked by
\ For Pravayu Testing Laboratory LLP
Pramod Kumar Tiwari

Quality Manager
(Authorized Signatory)



Sample Code No. PTL/WSAIA Report No. WS05022024-3 1A ]
Sample Code Given By Client None lasue Date 05022024
Sample Drawa by FIL Team Environment Condition Normal
Sample Drawn on 2910112024 Nature of Sample Outlet Drain
Sample Received on 2970172024 Test Durstion Mlm-m
| Sampling Locetion o GraiDrain | Clleat’s Name & Address M Vishant J?.-a-q Comtrsctor
Emoum 20 Tier - T eeworkdPvi L,
\ Sampling Procedurs No. PTL/P/33 1,Ch Colesy, Aligarh (U.P)
| 8. No. Parameter Tested | Units Result Acceptable Limits Test Method Used
! pH . 782 6.59.0 APHA23rd Edition 45001+ B: 2017
3 TSS. (mgh) 8.0 100 APHA-23rd Edition 2540 Dz 2017 ]
2 coD (mg) 760 15 APHA. 23rd Edition 85220 B: 2017 |
4 BOD (mg/t) 2380 3 153025 ( Part 44 ) : 19931 2009 |

NOTE:
L mmbmm“nmdmmmmhfuwdmmeuwuﬂnﬂmof
mu'tumurnkedﬁsrlhubowmmy.

sampling.
2 Mwnnpouwlllnotbeuudformypublicllyllqplpwpon- )
3. mwutnmpleswillbedispondoﬂ'aﬁulsapmmwofmofwmmwl

specified by the customer.
Checked by
i For Pravayu Testing Laboratory LLP
u A 2{\
Pramod —E;umar Tiwari
Quality Manager

(Authorized Signatory)
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Pl
.!l'"" ’“"\‘ Mﬂt-m‘m m v drurn
“H’nﬁ\ CSIR- INDIAN INSTITUTE OF TOXICOLOGY RESEARCH
) s, 39, m-”“”"mm
B S mm’.%" AT QaND! ML, %m s
S22\ re9? Pau opy m-ﬁﬂ”" £
W S 070
1. Name of WASTE WATER ANALYS!S REPORT
2. Sample R:anm, Blaboratory  :ware Analysis Lab
3. Nature /type of '::';\ple ( 1 TS-4183(V,V V) —
q, Sealed/Unsealed . ig:‘:.t;w ol et
6. Memof oo : 16" Feb,, 2024
od of Analysts : As per APHAJAWWA; 23"Edn. (2017)

V- Ranighat Qutiet.
V- Dabka Drain Outlet,
Vi- Gutar Drain Outlet,

Date: 01* March, 2024

sandard |
RESULT Uncerainty
| —T T e
| Sl. | Para
' No. reteryd Methodof | 1 {
| 0 | Tesss Sy v v Vi ) :
' i
| |
| 1 |pH {ascoH'B) [ - | 728 738 715 024 |
| 2. |BOD _ (52108) | mg/L | 2000 | 3200 24.00 560 ?\
' 3. | cop (5220C) | mg/L | 8694 | 17388 | 71.14 292 N
| 4. | TotalSuspended Solids | (2540D) | mg/L | 4800 | 12000 | 24.00 4.02 ]

" Note-Values marked with < (less then) sign are the minimum detection limit for the corresponding parameters.

ILC= lon Liquid Chromatograph.

-
"1@?"’ L

Dr. NG Amf\‘

(Reviewed by)

1. The report pertains to the sample tested only.

2. This report shal not be used or produced In fragmaents.
3. This report shali not be used for sny other purpose than declared by the sponsor,

Qo;;z‘ con fokroats _
r:SATY inmgb"

YAKAM PA

(Authorized by)

4 csm-lrmbmmguhwfyandwummmmmmuunmmouldbomdfwmm

under any circumstance.
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L.
[ Semple Code No. PTUWSBA — | ReportNo. We301302A-80A
| Sample Code Given By Client None Issue Date 030472024
Sample Drawn by PTL Team Environment Condition Normal
Sample Drawn on 270372024 Nature of Sample Inlet Drain
| Sample Reccived on TM05/2024 Test Duration 770372024 - 030047202
 Sampling Location Rani Ghat Drain Clisnt's Name & Address M/s Vishant Chaudhary Contracter
1 v
Semph Quaniy 20 Tier Mis Nextgea InfoworidPe Lid, |
l Sampling Procedurs No. PTL/P/33 1,Chittrjali Colony, Aligard un
_J
Resalts z
S.Ne. | Parameter Tested Units_ ~Result Test Method Used
1 H - 748 [ APHA23rd Edition 4500H+ B: 2017
2 T.SS. (mg/l) 308.0 APHA-23rd Edition 2540 Dz 2017
3 CoD _(mg/l) 1720 APHA- 23rd Edition 5220 B: 2017
4 BOD (mg/1) 79.85 1S 3025 ( Part 44) : 1993: 2009
NOTE: :
1. The results given above are related to the tested sample, for various parameters, as observed at the time of
-sampling. The customer asked for the aboveidstsoily.
2. This test report will not be used for any publicity/ legal purpose.
3. The test samples will be disposed off after 15 days from the date of issuc of test report, unless until
specified by the customer. R
Checked by :

ﬂuw"": f\
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rs.m Cede No, PTI/WS/B0B Report No. WS03042024-808 o !
"Sample Code Given By Client None Tasue Date _0__1@_'2'“_{__,__,___—'*:
" Sample Drewa by PTL Team ‘Eavirosment Condition | Nommal
Sample Drawa oa 27/372024 Nature of Sample Outlet Drain
| Sample Received on 270032024 Test Duration 27/03/2024 - 0304204 _—
 Sampling Lacation RaniGhai Drain | Client's Name & Address mvumgumw ’
| Sample Quantity 20 lier \is Nextgen InfoworkdPYiLid, -
| Samping FrocetarsNo. PTLR/3 1.Chttrjsll Colony, Aligarh (U.P) |
* _
S. Ne. Parameter Tested | Units Resul A ble Limits Test Method Used
! 1 pH - —"%3'1""' 6590 APHA23rd Edition 4500H+ B: 2017
2 TSS. (mgh) [ 100 AFTIA-23rd Edition 2540 Dz 2017
3 oD (mgh) 750 150 APHA- Drd Edition 5220 B: 2017 |
4 BOD (mg/) 2380 ) 18 3025  Part 44 ) : 1993: 2009 |

NOTE:

1. The results gi
sampling. The
2. ‘This test report will not be used for

3. The test sasuples will b disposed off after

mﬂnmdﬁdmumdmhﬁtvmwmum.ﬁemﬂ

specified by the customer.

;
}uv"
] & n?\

customer asked for the above tests only.
any publicfty legal

purpose.

tsa-ysfmunuufmormm'mw

For Pravayu Testing Laboratory LLP
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ANNERURE — (8 438

Parmia Drain Pumping Station

.Uttar Pradesh
india 36°C

97°F

2024-04-22{Man) - 06.45(pm
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ANMEXU RE -
BARIGHAT PHOTO & R.C.C. DRAIN WORK 72

(O 3cannad with OKLN Scanner

T

Bk iaria Rarcas e i 39, Rani Ghat, Purana ¥ anpur
Kanpur, Katarijiyora Nawab Gany
Uttar Pradesh 208002 incia

Pradesh 2084



ANMMEX URE ﬂ/f
RANIGHAT PHOTO & R.C.C. DRAIN WORK 140

Decimal
26495762 1 26°29'44" N
802324285+ BOZ19'27" E

6/3, Rani Ghat, Purana Kanpur, §  6/39, Ran Ghat, Purana Kanpus
KJT‘OU‘; LrtarPradesh 205702, India CM Kanpur, Uttar Pradesh 208002, Inda
: 759%
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- NNEXURE - R[4
RAMESHWAR GHAT PHOTO & R.C.C. DRAIN WORK

141

GH28+409, Machhuwar

286/E Vishnupun, Purana Kanpur

Kanpur, ittar Pradesh 20800 fia

Kanpur, Kanpur, Littar &

BO07
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